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Board of Control for Cricket in Indla 

15M. Shrl IndraJlt Gupta: Will the 
Minister of Edacatloll be pleased to 
state: 

(a) whether the All-India Coun-
cll of Sports has levelled aerioUi 

charges against the Board of Control 
for Cricket in India; 

(b) whether it is a fact that the 
Board has denied all charges and 
challenged the authority of the 
A.I.C.S. to inquire into the Board'. 
affairs; and 

(c) Government's reaction in the 
matter? 

The MinIster of Eclueatlon (Dr. 
K. L. Shrimali): (a) No, Sir. The All-
India Council ot Sports through a 
Sub-Committee only enquired into 
certain allegations made against the-
Board of Control for Cricket in India 
in the Press and in the Parliament, 
without actually levelling any charge 
against the Board. 

(b) No, Sir. The question does not 
arise as no charges had been leveTIed 
at any time. However, the Board 
resented the appointment of the En-
quiry Committee, as it presumably 
felt th8't the enquiry might lead to 
an unnecessary interference in their 
autonomy. Even so, representatives of 
the Board did meet the members of 
the Committee and apprised them of 
the Board's views with regard to the 
various allegations. 

(c) The All India Council of Sports 
has taken note of the assurance live'! 
by the Board that it will only be Loo 
willing to receive and implement 
constructive suggestions. 

BhiIa1 Steel Plant 

1595. Shrl S. M. BaIlerjee: Will tho 
Minister of Steel, Mines and Fuel be 
pleased to state: 

(a) whether .a particular union at 
Bhilai Steel Plant has submitted a 
detailed memorandum eontalnmg 
certain grievances of the workers; 

(b) If so, what are those grievan-
ces; and 

(c) steps taken to redress such 
grievances? 

The Milliliter of steel, Mines and 
Fael (Sardar Swaran Sln&'h): {a) 
Yes, Sir. An unrecoenised Union at 




